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(iii) State Governments have been 
requested' to maximise the use of coir 
furnishings in Government offices, 
public enterprises and Government 
controled/aided institutions. 

(iv) Efforts are being made to 
increase our trade with countries, 
particularly with whom we have bi-
lateral trade agreements. 

(v) Steps have been taken for ex-
pansion of the export and domestic 
markets for coir yarn and coir products, 
including undertaking effective 
publicity for coir products in foreign 
countries. Coir Board is releasing 
colour advertisements in foreign 
journals in USA and Canada for this 
purpose. 

(vi) The floor prices of Anjengo 
variety of coir yarn have been adjusted 
downwards to boost its exports. 

Supply of raw materials to States 

437. SHRI ARABINDA GHOSH: 
Will the Minister of INDUSTRY be 
pleased to state: 

(a) whether Government are aware 
of the wide gap between the alloca 
tion and the actual supply of raw ma 
terials to States for Small Scale In 
dustry units; 

(b) whether it is also a fact that 
the quantity that is offered is not al 
ways supplied; 

(c) if so,what are the details thereof 
and the State-wise allocation and supply 
of raw materials during the last three 
years; and! 

(d) what steps Government have 
taken to remove the gap between the 
allocation and actual supply? 

THE MINISTER OF INDUSTRY 
AND LABOUR (SHRI NARAYAN 
DATT TIWARI): (a) to (c) In relation to 
Small Scale Industries, the Central 
Government has arranged for the 
allocation and supply of iron and steel, 
mutton tallow and paraffin wax. 

The statewise allocation and supply of 
these items during the last 3 years is at 
annexures I to II. [See Appendix CXX, 
Annexure No.  18]. 

(d) The Import Policy has been 
liberalised to allow import of certain 
categories of iron and steel and chemicals 
like PVC, Caustic soda, soda ash etc. 
under O.G.L. Buffer imports of items in 
short supply are also being arranged. 
Further more, a proposal for creation of 
buffer stocks, mainly for iron and steels 
is being worked out. 

Indian Military    Academy, Dehradun 

438. SHRIMATI MONIKA DAS: 
Will the Minister of DEFENCE be 
pleased  to  state: 

(a) whether Government's attention 
has been drawn to a news item which 
appeared in the Indian Express on the 
27th September 1981 to the effect that 
185 of 220 gentlemen cadets of the 
Cariappa Battalion, undergoing training 
at the Indian Military Academy 
Dehradun, were affected by food 
poisoning after eating dinner on 
September 21, 1981; and 

(b) if so, what are the details in this 
regard and what action Government have 
taken so far in the matter? 

THE MINISTER OF STATE IN THE 
MINISTRY OF DEFENCE (SHRI 
SHIVRAJ V. PATIL): (a) Yes,   Sir. 

(b) A statement is attached. 
Statement 

An incident of food poisoning occur-
red at the Indian Military Academy, 
Dehradun on the 21st September, 1981, 
in which 185 of the 220 Gentlemen 
Cadets of the Cariappa Battalion were 
affected. The food poisoning is "sus-
pected to have occurred during the dinner 
on the night of 21st September,  1981. 
2. Immediately on receipt of information 
about the suspected food poisoning, 
medical authorities in the station were 
mobilized. All the affected Gentlemen     
Cadets   were   rendered 


